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Title: Need to amend the rules to keep the money of MPLAD and other funds sanctioned for the Panchayat development to be kept in Grameen
Banks.
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HON. CHAIRPERSON: Kunwar Pushpendra Singh Chandel, Shri Sharad Tripathi, Shri Bhairon Prasad Mishra, Shri Sudheer Gupta, Dr. Manoj Rajoria are
allowed to associate with the matter raised by Shri P.P. Chaudhary.



